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BEFORE THE NATIONAL GREEN TRIBUNAL 
AT DELHI PRINCIPAL BENCH 

Public 

ORIGINAL APPLICATION NO. 1193/2024 

11iHE MATTER OF: 

NEWS ITEM TITLED ILLEGAL MINERS ATTEMPT TO RUN 
OVER TRAINEE IAS OFFICER AT U.P.-UTTARAKHAND BORDER" APPEARING IN THE HINDUSTAN TIMES DATED 26.09.2024 

AFFIDAVIT ON BEHALF OF THE UTTAR PRADESH 
POLLUTION CONTROL BOARD IN COMPLIANCE OF 

ORDER DATED 27.09.2024 PASSED BY THIS HON'BLE 
TRIBUNAL 

I, Ashutosh Chauhan, aged about 44 years, posted as Regional 
Officer, Uttar Pradesh Pollution Control Board (UPPCB), Moradabad 
Uttar Pradesh do hereby solemnly affirm and state on oath as under: 

1. That the present response is being filed before this Hon'ble 
Tribunal in compliance of the directions passed by this Hon'ble 
Tribunal vide order dated 27.09.2024. The relevant portion of the 
order dated 27-09-2024 is reproduced as under: 

"..... 7. The power of the Tribunal to take up the matter suo 
motu has been recognized by the Hon 'ble Supreme Court in the matter 

of "Municipal Corporation of Greater Munbai vs. Ankita Sinha & 

Ors. " reported in 2021 SCC Online SC 897. 

8. Hence, we implead following as respondents in this matter: 
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() Memnber Secretary, Utar Pradesh Pollution Control Board 

(UPPCB), Building No. TC-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow-2260 10 

(ii) Member Secretary, Uttarakhand Pollution Control Board 
(UKSPCB), Gaura Devi Paryavaran Bhawan, 46 B IT Park 
Sahastradhara Road, Dehradun, Uttarakhand 

(ii) Member Secretary, Central Pollution Control Board (CPCB), 
Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

(iv) Ministry of Evironment, Forest and Climate Change (Regional 
Office), Integrated Regional Office, Kendriya Bhawan, Sth Floor, 
Sector "H", Aliganj, Lucknow - 226020 

(v) District Magistrate (DM) Moradabad, District Magistrate Office, 

Collectorate, Moradabad-244001, Uttar Pradesh 
(vi) District Magistrate (DM) Udham Singh Nagar, Collectorate 

Compound, Rudrapur Udham Singh Nagar, Uttarakhand 
9. Issue notices to the above respondents for filing their 
response/reply by way of affidavit at least one week before the next 
date of hearing through e-filing. f any respondent directly files the 
reply without routing it through his advocate then the said respondent 

will renmain virtually present to assist the Tribunal. 

2. That in compliance to the directions passed by Hon'ble NGT 

officials of Regional Office, UPPCB, Moradabad has conducted 
inspection of Village-Adampur, Block Dilari, Thana-Bhojpur, 
Dist-Moradabad which is in the catchment area of river Dhela on 

11-11-2024. The above inspection was done in the presence of Mr. 
Praveen Kumar, Sub-Inspector of Police, Thana Bhojpur, 
Moradabad. The copy of Report dated 11-11-2024 is annexed 
herewith as Annexure No. 1. 
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3. That during inspection the mining of soil/sand was not going on 
and Mr. Praveen Kumar, Sub-Inspector of Police, Thana Bhojpur, 
Moradabad informed that an information regarding illegal sand 

mining near the above mentioned area was received in the Police 

Station and based on that Joint Magistrate/SDM, Tehsildar, 
Revenue Team of District Moradabad and Local Police tried to 

stop the process of mining but the opposite sand miners ran away 
from the place. On the spot the Arjun Tractor Hedra and Tractor 

Trolley of the minors has been submitted in the Police Station, 

Bhojpur, Moradabad. 
4. That Mr. Sarvesh Kumar, Lekhpal, Tehsil, Sadar, Moradabad has 

filed an FIR No. 0406 dated 23-09-2024 on 7-8 unknown persons 
and vehicle (Tractor) U.P.-21 DB 8850 (Driver unknown) and U.P. 

21 AV 7772 (Driver unknown) and also based on the FIR a case 
has been filed in the court of CGM -First, Moradabad. 

5. That under section 191(2), 109(1), 132, 324(5), BNS and 21(4) a 
case has been filed vide case No. 406/2024 Naimudeen, son of 

Anees Ahmad, Muimuddeen, son of Anees Ahmad, Village � 

Sihali, Khaddar, Thana- Dilari, Dist-Moradabad vs. Govt. of U.P. 
in the session court, Moradabad. 

6. That UPPCB has not issued Consent to Establish/Consent to 

Operate for mining in Village-Adampur, Block Dilari, Thana 
Bhojpur, Dist-Moradabad. 

7. That UPPCB vide letter dated 28-11-2024 has issued letter to 

District Mining Officer, Moradabad to inform the name of 

persons/organizations who are carrying out mining process in the 
Village-Adampur, Block Dilari, Thana-Bhojpur, Dist-Moradabad. 
Mining Officer, Moradabad vide letter no. 456/Khanij/2024 dated 
03-12-2024 has informed that there is no mining is carried out in 
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the above mentioned area in the bank of river Dhela in Moradabad 

and mining Department has not made any mining area for mining 
over there. Further Mining Officer, Moradabad has informed that 

the Local Villagers are taking soil for private work time to time. 
Copy of letter dated 03-12-2024 of Mining Officer, Moradabad is 
annexed as Annexure No.-2. 

VERIFICATION: 

Verified at Mosacebac on this I3.. day of 9!.. 
that the contents of the above Affidavit are true and correct to the best of 

my knowledge and based on the official records of the Respondent. No 

part of it is false and nothing material has been concealed there from. 

Solemnty afimed betore me Dy Srdota 
deponent who is identifieey Sn/SmiyKnf.. 
Clrek of Sri/Smt./K... 

I have satisfied mysa after exang the depohent 
that heishe under stouJ the contentsof theatidavit and the 
same has been read Jver & explained by men 
Revd. Rs as tees 
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-:romoradabad @uppcb.in, AY : 0591-2972012 
fic6 612.2024 

fay:- HTO VIN zR oRU G 3ÌORO HO 1193/2024 News Item titled " Illegal miner 
attempt to run over trainee IAS officer at U.P., Uttarakhand border" appearing in The 
Hindustan Times yRG 3ICT fI 27.09.2024 341Ci ¢ Hq | 

Puts ¢ yaiH 1431/y13/193/24 /GTR feis 28.1.2024 (3TIuft Hea) H244 

AFF Crost2024 New 

clmdeka pfah 
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faq: HIO RI BT sfepro 

feas 0/12/ 2024 

o ar 3itovoio-1193/2024 News item titled 

"illegal miners attempt to run over trainee lAS offlcer at U.P.-Uttarakhand border" 

T 4 43 iO--1431/-13/1193 /24 /RG fiE 28.11.2024 GpT G TEUT 

+ H44 HIO Iu zrT 3fecproj fRo yifoGT Ogorio-1193/2024 News item 

titled "illegal miners attempt to run over trainee IAS officer at U.P.-Uttarakhand border 

appearing in the Hindustan Times iRT YRYI ies 27.09.2024 # 3444TAT # HqT 

appearing in the Hindustan Times T HICT E 27.09.2024 # 3TYIG UTH IGyr 

20176



romoradabad@uppcb.in, F: 0691-2972012 

fdyy: O VIEN BRT ORUT, fo GG 3tO o HO 1193/2024 News Item titled 
"Illegal miners attempt to run over trainee IAS Officer at U.P., Uttarakhand border 
appearing in the Hindustan Times yT ITCNT fEIG 27.09.2024 MI HGE | 

ufafaft -

yv 3TO TO HO 1193/2024 News Item titled "llegal miners attempt to run over trainee IAS Officer 
at U.P., Uttarakhand border" appearing in the Hindustan Times qtR IT G 27.09.2024 ) 

/fafay-699/24 feiF 27.11.2024 

f¢a 2&/11/2024 
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